
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE BENCH, CHENNAI 

ORIGINAL APPLICATION NO. 187/2025 

IN THE MATTER OF: 

SUO MOTU (based on the news in The 

New Indian Express News Paper Dt: 

29.07.2025 “472 acres of lake land  

encroached in Bangalore.  

  

Versus 

BBMP      …RESPONDENTS 

Through Chef Commissioner, 

Bangalore & Ors 
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1.  Report on behalf of Respondent No. 4 (Bangalore 
Development Authority) 
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Filed by 

 
Darpan KM 

Standing Counsel 
State of Karnataka 

K-6, Lower Ground Floor 
Lajpat Nagar – III, New Delhi 110024 

darpan.advocate@gmail.com | +91 9899125060 
Date: 10.12.2025 
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